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FAAT. 1222(37).— FeslT TEHIL, AL TSHNE ATAHTHT 1956 (1956 FT 48) (& = =o+h
THET Sh ATATHAH gl TAT &) il 1T 3F il IT-8TT (1) BT T&T ATHAT HT TN X gU, T THTETT
BT ST o TTq o [eTea 1157 % Hgaror forer § NH-168G & f#.#T. 8.900 & f.#1.34.300 T # s[-@ve
& AT (FATETH0/4-A7 &1 FHET A=), T, Taeed A TATAT 6 A6 TS 6 (0 ag i
srutera g foreet dferd avid = sie=T & A7 797 8, UHT G F7 1S9 FT F Tq e iy qror
FLAT 2 |

T AT =ATh, ST 3% GH | Baas g, I At g\ &t g 37 it IT-am7 (1) F T q@arh
TSI % oI UHT qiF 3 ITANT 9% TGS § 7 ATSE=AT F TR il I F THe 3 Fae =T
AT TR T FHAT |

UHT TAF T qeH TAFT, diq Aqusd ISy Td Y i &1 fofeq =7 &
T T STTUIT ST IHH IEF AT ATEHRAT T STUI 3T TAT TTIErHRTLT, ATTARAT T AT T T
77 FoReT fAfere T9aY g o S &7 A€ QT ST UHT ATaia i gaars & TETq a97 UH i S
T F AT, IQ AL 21, OF T4 wTierary sraeds qo=y, Aaer FT AT a6 AId) w1 TG FT

AT T ST T T |

I sty v g 3T Fr ST-amT (2) F A= ey wrfesr g Ry war #rg oft areer
STaw g |
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TH ATAGAAT 6 ST AT ATAT qIH 6 L@ ST AT AL TAT TTEHET & Ik HATAT §
ST g AT 3T (gaag ARRIT T ALrerr fhar ST a1t 2 |
AL

TS ST % ALETT oot § NH-168G & 3.+, 8.900 & f.#1.34.300  forw sroiwy i st amefy
AT TR ST9ar §4aT giga g F1 |ferm fFar

TS FT AT [T St T AT wRET
aaﬁﬁ I H&AT g FT R || i e Sk ER T i #7 Sree
e (FTT ThS) (FFT)
1 2 3 4 5 6

T T AT fa

T FT AT FETDS

1 1 LTS AT 0.0644 (ZFI7 ) 0.0644
2 533 REL FO 0.0258 (ZFAT) 0.0258
3 536 REL o &t 0.0388 (ZFa¥) 0.0388
4 537 EEL FO 0.0115 (a7 ) 0.0115
5 538 IBELl Fo 0.0119 (%47 0.0119
6 563 IBELl IERRCE 0.009 (F47) 0.009
7 920.003 IEEL FiO 0.0079 (FFAT) 0.0079
8 920.004 BEL FiO 0.0098 (ZFaT ) 0.0098
9 920.005 RELI FiO 0.0311 (FFAT) 0.0311
10 921.001 IGELl F 0.0502 (%47 ) 0.0502
11 921.002 BEL FiO 0.0224 (ZFa7 ) 0.0224
12 922 LTS e 0.0022 (FFAT) 0.0022
13 938 THRT RECARAF 0.0042 (%47 0.0042
14 947 LT S 0.0034 (ZFaT) 0.0034
15 948 GREARAS S 0.0082 (ZFI¥ ) 0.0082
16 949.001 GECAEA] LIRS 0.0143 (%47 0.0143
UEEIICHCEIC]

17 1 LTS =T 0.0039 (ZFI¥ ) 0.0039
18 1037 AT =T 0.0001 (F47) 0.0001
19 1038 LT ULEES 0.0019 (FFaT) 0.0019
20 1039.001 GREARAS =T 0.0168 (ZFT¥ ) 0.0168
21 1297 GECAEA] = 0.0001 (Fa7) 0.0001
22 1386 IGEl IERREEL 0.0488 (FFY ) 0.0488
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23 1388 IGELl o= =t 0.0512 (¥4 0.0512
24 2.002 IGEil o =t 0.0156 (%47 ) 0.0156
25 294 REL FO 0.0094 (FAT) 0.0094
26 699 IGELl Fir 0.0406 (3F47) 0.0406
27 714.001 TR ULEES 0.3632 (%47 0.3632
28 714.003 LT LLERS 0.0132 (FFAT) 0.0132
29 714.004 GECaRA] =T 0.0158 (F47) 0.0158
30 714.006 AT LLERS 0.0181 (FFAT) 0.0181
31 714.007 RECARA] ULEES 0.0025 (%47 0.0025
32 719 LTS ULEAS 0.0016 (FFT¥ ) 0.0016
33 720 GREIR] LLERS 0.0018 (FFAT) 0.0018
34 722 GREARAS ULEAS 0.0006 (FFT ) 0.0006
35 723.002 EEL FO 0.0508 (FF¥ ) 0.0508
36 733 st F 0.0077 (3747 0.0077
37 735 GREARAS ULEAS 0.0156 (FFI¥ ) 0.0156
38 760 BEL Elk 0.0055 (ZFIT ) 0.0055
39 761 IEEL FiO 0.0034 (FFAT) 0.0034
40 762 IEEL FiO 0.0002 (FF¥ ) 0.0002
41 763.002 BEL FiO 0.002 (FF7T) 0.002
42 769.002 IGELl F 0.0031 (%47 0.0031
43 770 IEEL FiO 0.0004 (ZFT¥ ) 0.0004

Total 1.009

[®T. &. GJ/P/V/14/09/2022/3A1]
g e, ATeE

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 9th March, 2026

S.0.1222(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act,1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for
construction (widening/four laning etc.,), maintenance, management and operation of NH-168G in the stretch of land
from Km. 8.900 to Km. 34.300 in the district of MAHESANA in the state of GUJARAT, hereby declares its intention
to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.
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Every such objection shall be made to the Competent Authority, namely, Sub Divisional Magistrate and
Prant Officer in writing and shall set out the grounds thereof and the Competent Authority shall give the objector an
opportunity of being heard, either in person or by a legal practitioner, and may, after hearing all such objections and
after making such further enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or
disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be

final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief Description of the land to be acquired with or without structures falling NH-168G in the stretch of land
from Km. 8.900 to Km. 34.300 in the district of MAHESANA in the state of GUJARAT

State: GUJARAT

|IDistrict: MAHESANA

SL. No. (|Survey/Plot Number|| Type of Land (|Nature of Land Area Area
(in Local Unit) (in Hectares)

L 1| 2 | 3 [ 5 I 6 |
|Taluk: Visnagar |
|Village: Kansarakui |
|1 “1 ||Government ||Gamtal || 0.0644 (Hectare )“ 0.0644|
2 [I533 ||Private llAgriculture || 0.0258 (Hectare )|| 0.0258|
3 536 Private Non Agriculture 0.0388 (Hectare ) 0.0388
l4 |I537 ||Private lAgriculture || 0.0115 (Hectare )|| 0.0115]
5 1538 ||Private llAgriculture || 0.0119 (Hectare )| 0.0119|
6 563 Private Non Agriculture 0.009 (Hectare ) 0.009
17 [920.003 ||Private llAgriculture || 0.0079 (Hectare )|| 0.0079|
B 1920.004 ||Private lAgriculture || 0.0098 (Hectare )| 0.0098|
lo [920.005 ||Private lAgriculture || 0.0311 (Hectare )|| 0.0311]
10 [l921.001 ||Private llAgriculture || 0.0502 (Hectare )|| 0.0502]
11 l921.002 ||Private llAgriculture || 0.0224 (Hectare )| 0.0224|
|12 ”922 ||Government ||R0ad || 0.0022 (Hectare )“ 0.0022|
|13 ”938 ||Government ”Government || 0.0042 (Hectare )” 0.0042|
|14 ||947 ||Government ||R0ad || 0.0034 (Hectare )|| 0.0034|
15 [lo48 ||Government  [[Road | 0.0082 (Hectare )| 0.0082]
16 ||949.001 ||Government  ||Gauchar | 0.0143 (Hectare )| 0.0143]
|Village: Savala |
[17 I |Government  [[GAUCHAR || 0.0039 (Hectare )|| 0.0039)]
18 |[1037 ||Government ~ [[GAUCHAR | 0.0001 (Hectare )| 0.0001]
19 1038 |Government ~ |[GAUCHAR || 0.0019 (Hectare )|| 0.0019)|
120 [[1039.001 |Government  [[GAUCHAR || 0.0168 (Hectare )|| 0.0168]
1 1297 ||Government  |[GAUCHAR || 0.0001 (Hectare )|| 0.0001|
22 1386 Private Non Agriculture 0.0488 (Hectare ) 0.0488
23 1388 Private Non Agriculture 0.0512 (Hectare ) 0.0512
2 2.002 Private Non Agriculture|| - 156 (Fectare ) 0.0156
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125 11294 ||Private l|Agriculture 0.0094 (Hectare )|| 0.0094|
|26 ||699 ||Private ||Agriculture 0.0406 (Hectare )|| 0.0406|
27 [[714.001 ||Government  |[GAUCHAR 0.3632 (Hectare )| 0.3632]
128 |[714.003 ||Government  |[GAUCHAR 0.0132 (Hectare )| 0.0132]
129 714.004 ||Government  ||GAUCHAR 0.0158 (Hectare )|| 0.0158|
130 [[714.006 ||Government  |[GAUCHAR 0.0181 (Hectare )| 0.0181]
31 [[714.007 ||Government  |[GAUCHAR 0.0025 (Hectare )| 0.0025|
32 1719 ||Government  ||GAUCHAR 0.0016 (Hectare )|| 0.0016|
33 720 ||Government  |[GAUCHAR 0.0018 (Hectare )| 0.0018|
134 722 ||Government  |[GAUCHAR 0.0006 (Hectare )| 0.0006|
|35 ||723.002 ||Private ||Agriculture 0.0508 (Hectare )|| 0.0508|
136 [[733 ||Private || Agriculture 0.0077 (Hectare )| 0.0077|
137 1735 ||Government  ||GAUCHAR 0.0156 (Hectare )|| 0.0156|
|38 ||760 ||Private ||Agriculture 0.0055 (Hectare )” 0.0055|
139 |[761 ||Private || Agriculture 0.0034 (Hectare )| 0.0034]
40 762 ||Private ||Agriculture 0.0002 (Hectare )|| 0.0002|
l41 [[763.002 ||Private || Agriculture 0.002 (Hectare )| 0.002]
42 [[769.002 ||Private || Agriculture 0.0031 (Hectare )| 0.0031]
43 1770 ||Private ||Agriculture 0.0004 (Hectare )|| 0.0004|
| Total|| 1.009|

[F. No. GJ/P/V/14/09/2022/3A1]
SAIKH AMINKHAN, Director
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